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‘MR. DEPUTY CHAIRMAN | :
Just 2 moment. ‘

THE LEADER OF THE HOUSE
(SBi.I PRANAB MUKHERJEE) :
We are ascertaining the position.
Perhaps, he may be coming.

MR. DEPUTY CHAIRMAN :
But may 1 tell the Government that
the Minister should have come for-
ward and his statement should have
been listed in today’s List of Business?
He should have informed the House
earlier that he will be making a
statement. That should bhe the
procedure. When he was asked
yesterday 1o make a  state-
ment, I think his statement
should have come by now. This
is not: proper. (Inierruptons) Now
he is coming.  (Interruptions) 1
have already said that. Yes, Shri
Shrikant Verma.

st Tdvar fag (97 WET ) ¢
g W7 YT A AW Faw H
e =g E’Tﬁﬂ{ . .. (Interruptions)

i grev g @ew (RETEIW )
AT gH 39 ad & qEETT AR
S fF w@eAE WIS 1 ST ar qgr?

MR. DEPUTY CHAIRMAN :

He is saying that the Minister is
coming.

Yes, Mr. Shrikant Verma.

REFERENCE TO THE ALLEGED

ATROCITIES BY CP M. WORK-

ERS IN MALDA DISTRICT OF
WEST BENGAL
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SHRI P. RAMAMURTI (Tamil
Nadu): Sir, this is a * statement
that is being made here.  (Interrup-
tions). 1 did not interrupt you. I
listened to you. Now please have
the patience to listen. Sir, it is a *
statement. If, for example, anybody’s
eyes have been blinded, let him re-
port it to the Chief Minister, or let
them report it to the authorities,
whoever it is. (Interruptions). First
of all, let them report it to the Chief
Minister concerned and find out the
facts. Withgut finding out the facts,
this kind of allegation cannot be
allowed to go on in this House.
Then, you have said that some
paper has published it. In what
newspaper has it been published ?
No newspaper has ever published
it. You cook up something. These
people cook up something. It is a
cock and bull story. There is not
even a report in any newspaper
of this thing. As a matter of fact,
the leader of the Congress Party
in Malda has himself admitted to
our people—I do not want to bring
in all those things—and it is well
known that in West Bengal the
Congress Party members are beating
each other inside the High Court
premises and in other places they are
doing it. First of all, put your party
straight.

Secondly, Sir, with regard to the
bandh, T want to make it very clear
that the Communist Party, because
it is in power, in office, i West
Bengal, the Marxist Communist Party
or any other political party, have
got every right to call a bandh against
the policies of the Central Govern-
ment. Our being in Government
there does not deprive our party of
its right to fight against something
that s wrong. Therefore, we will

*Expunged as ordered by the
Chair,
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[*Shri P. Ramamurti]
continue to do that. As, Sir, if they
are in power in the Centre, that
does not perclude their party in
West Bengal from protesting against
the policies pursued by our Govern-
ment, and we give them the fullest
right; wo do not object to that;
similarly, we have also got the
right to do so. Simply because we
are in the Government in that State,
that does not prevent our party from

protesting against them. o. . (Interrup-
tions).

SHRIMATI KANAK MUKHE-
RJEE (West Bengal): Sir, I want
to add something, The hon. Mem-
ber referred to viclence in Malda.
It is the Congress-I people there
who did it.

MR. DEPUTY CHAIRMAN:
Shri Ramamurti has used a word.
That is not parliamentary and that
will be expunged.

SHRIMATI KANAK MUKH-
ERJEE: Sir, he has made a special
mention of it. Let me say that it is

the Congress-1 people. ... (Interrup-
tions).

SHRIMATI MONIKA DAS
(Karnataka): When they are not
believing the newspaper report, we
also don’t believe what they are saying.
(Interruptions).

SHRIMATI PURABI MUKHO-
PADHYAY (West Bengal): I want
to refer to what Mr. Srikant Verma,
a member of the ruling party, has
said. 1 have nothing in dispute ex-
cept as a person coming from Bengal,
1 want to assert here that Bengal
is proud of its having a secular
approach. We have never encoura-
ged provincialism even when our
boys and girls were being literally
burnt in some parts. We never
tried to retaliate in Bengal. So,
whatever may be the party affilia-
tions, this idea should not come
into the mind of anybody that in
any part of Bengal, provincialism
is being encouraged.

SHRI SHRIKANT VERMA:

How only the Muslims were blin-
ded ?

SHRIMATI PURABI MUKHO-
PADHYAY: Perhaps, you do not
know the total geographical situa-
tion of Malda district and the propu-
lation of the minorities, and please
do not say Muslims, Muslims all the
time because in Bengal we live in
complcte amity. ...

SHRI KALYAN ROY (West

Bengal): Unlike the place he comes.
from.

SHRIMATI PURABI MUKHO-
PADHYAY: Whatever be your poli-
tical differences with the CPM—IX
may largely share with you—but the

Bengal sentiment is not to be exploi-
ted.

g

REFERENCE TO THE REPOR-

TED MEETING OF C.P.1. LEA-

DERS WITH THE U.S.S.R. PRE-
SIDENT, MR. BREZHNEV
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